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MINISTRY OF CULTURE
(SPECIAL CELL)
NOTIFICATION
New Delhi, the 28th September, 2018

G.S.R. 939(E).— In exercise of the powers conferred by clause (g) of sub-section 1 of Section 2 of the
Jallianwala Bagh National Memorial (Amendment) Act, 2006 (No. 51 of 2006), the Central Government hereby
nominates (1) Shri Parkash Singh Badal, ex-Chief Minister of Punjab (2) Shri Tarlochan Singh, ex-Member of
Parliament and former Chairman, Nutional Commission for Minorities and (3) Shri Shwet Malik, Member of Parliament
(Rajva Sabha) as Trustees of the Jallianwala Bagh National Memorial Trust for a period of five years with effect from the
date of issue of this Notification. .

[F. No. 10-1/2013-C&M]
NIRUPAMA KOTRU, Jt. Secy.

5687-Gl/2018

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064 .
and Published by the Controller of Publications, Delhi-110054.
| Digitally signed by
SARVESH § SARVESH KUMAR

KUMAR / 'SRIVASTAVA
D3ter2018.09.29

SR IVASTA,VA T 5:49:56 +0530'




